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RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE LAB INCHARGE
Final Report

Report No. @ 1616
Report On 0670772021
| hereby certify that I Mr Satyavan Singh, Lab Incharge received on the 06/07/2021 from Mr Satyavan
Singh, JSO, Bharatpur ,RSPCB Bharatpur  a sample of Ambient Air Quality of M/s Shri. Ramesh
Kumar , Near Phatak of railway No.-40, Malgodam Road, , Bharatpur Collected from Ambient air
quality monitoring at house Ramesh Kumar (before loading/unloading work of clinker) Collected on
(5/07/2021. The Sample was in a condition fit for analysis as reported below :-

i further certify that 1 have analyzed the aforementioned sample on 06/07/2021 and declare the result of the
analysis to be as below :-

r S.No.  {Parameters Result

: | Particulate Matter (PMI10) pug/m3 345

T'he condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 06/07/2021 /4“,,&{% -

LAB INCHARGE
Rajasthan State Pollution Control Board
Regional Office Bharatpur
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RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE LAB INCHARGE
Final Report

Report No. @ 1617
Report On : 06/07/2021
I hereby certify that T Mr Satvavan Singh, Lab Incharge received on the 06/07/2021 from Mr Satyavan
Singh, JSO, Bharatpur ,RSPCB Bharatpur a sample of Ambient Air Quality of M/s Shri. Ramesh
Kumar , Near Phatak of railway No.-40, Malgodam Road, , Bharatpur Collected from ambient air quality
monitoring at house of Ramesh Kumar (during loading/unloading work of clinker) Collected on
05/07/2021. The Sample was tn a condition fit for analysis as reported below :- '

[ further certify that I have analyzed the aforementioned sample on 06/07/2021 and declare the result of the
analysis to be as below :- f

l S. Na. Pal ameters Result
I | I’anllculale Matlu (P\/IIO) pug/ma 697
The condition of the seals, tastcmng and container on receipt was as follows : Intact

Stgned This On 06/07/2021 _ \NL(\W_

LAB INCHARGE
Rajasthan State Pollution Control Board
Regional Office Bharatpur
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RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE LAB INCHARGE
. Final Report
Report No. : 1624 .

Report On : 13/07/2021

[ hereby certify that | Mr Satyavan Singh, Lab Incharge received on the 12/07/2021 from Mr Satyavun

Singh, JSO, Bharatpur ,RSPCB Bharatpur a sample of Ambient Air Quality of M/s Shri. Ramesh
Kumar , Near Phatak of railway No.-40, Malgodam Road, , Bharatpur Collected from Ambient air
quality monitoring at house of Mr. Ramesh Kumar (before loading/unloading work of clinker)
Collected on 09/07/2021. The Sample was in a condition fit for analysis as reported below :-

"1 further certify that I have analyzed the aforementioned sample on 13/07/2021 and declare the result of the
analysis to be as below :-

S. No. Parameters _ Result

1 Particulate Matter (PM10) pg/m3 : 581
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/07/2021 ' NS
LAB INCHARGE
Rajasthan State Pollution Control Board
Regional Office Bharatpur
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RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE LAB INCHARGE

. _ Final Report

Report No. : 1625

Report On : 13/07/2021

| hereby certify that I Mr Satyavan Singh, Lab Incharge received on the 12/07/2021 from Mr Satyavan
Singh, JSO, Bharatpur ,RSPCB Bharatpur a sample of Ambient Air Quality of M/s Shri. Ramesh

“"Kumar , Near Phatak of railway No.-40, Malgodam Road, , Bharatpur Collected from Ambient air

quality monitoring at house of Mr. Ramesh Kumar (during loading/unloading work of clinker)

Collected on 09/07/2021. The Sample was in a condition fit for analysis as reported below :-

1 further certify that I have analyzed the aforementioned sample on 13/07/2021 and declare the result of the
..analysis to be as below :-

S. No. Parameters | Result

1 Particulate Matter (PM10) pg/m3 669

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/07/2021 'wb“"f

LAB INCHARGE

Rajasthan State Pollution Control Board
Regional Oftice Bharatpur
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